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CENTRAL ADMINISTRATIVE TRIBUNAL _
PRINCIPAL BENCH \/
NEW CELHI

% 0,A.ND,1449/96

Hon'ble Mrs., Lakshmi Swaminathan, Member(Jd)
Hon'ble Shri R.K.Ahooja, Mambe{A)

(SR

New Delhi, this 12th day of 3u1y, 1996

Ex.Ct, Inder Singh . '
s/o Shri Tara Chand : '
r/o Viliags Nangal Pathani

Distt, Reuwari (Haryana), ees ‘Applicant,

{8y Shri Yogesh Sharma, Advacate)
{ . ) Versus.
1. NoCaT. of Delhi through
‘ the Chief Secretary, 0ld Secretariat .
e ' Delhi,
2. The Commissioner. of Police .
Delhi Poilics Headqt.larters, £
1.P.Estate
NEW DEL-HI1,
3. The Deputy Commissioner of Peolice
- VIIIth Bn,, Delhi Poiice
L South District
L ., Near Maegrol:
"'NEW DELHI,
~ 4, The Principal
oo PeTeS.Dalhi Police
. Jarodha Kalan
NEW DELHI, « +« Respondents
0 R-D E R(Oral)
Hon'ble Mrs, Lekshimi Swaminathan, Member(J)

4

After hearing the léamed caunsel for the
applicant for somet ime, it was mentioned thst this
Case is admittedly barred by’ l:lm.i.tc;sftinn. '!j!a, therefore,
saeks permi'sa:ion to mithdra;l the application, The
Origina} Application is dismissed as uithdrau;n.
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